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- Co G.a.c. appearing on behalf of the

réspondentsg prayed for time to file

reply. Prayer is aljowed. List on
24.3.2003 for orders
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| The Hon'ble Mr.S.Biswas,
Administrative Member?®

~ Heard Mr.S.Sarma, learned counsel for
the applicant and also Mr.B:C.Pathak, learn=

~ ed Addl1.C.G,S.C. appearing on behalf of res-

pondent No., 2. ‘Mr.Pathak stated that the ord-

" et of the Tribunal dated 11,10,2002 passed

in 0.A,138/2002 is duly complied with and to
that effect he has produced a communication

" dated 7.3.2008 from the Asstt.General Mana-
}‘ger (Admn), @ffice of the Chief General Man-
- ager Telecom, Assam Gircle ‘to the Genersl
" Manager Telecom, Kamrup Telecom District,

" Guwahati convening the approval of the CGMI

iAssam Circle conferring temporary status to
‘the applicant Shri Tankeswar Talukdar,' Mr.

B.C. Pathak submitted that pursuant to the

~order dated 7.3.2003 the applicant, in fact,|

assumed the Office and he has been working {
as such, A copy of the said order is: placedi

on record. |
The Contempt Proceeding thus stands

dropped,’
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